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To,           27.09.24 

The Central Public Information Officer (CPIO), 

National Mission for Clean Ganga (NMCG), 

1st Floor, Major Dhyan Chand National Stadium, 

India Gate, New Delhi - 110002. 

Subject: Provide information under Right to Information Act, 2005 

Respected Sir/Madam, 

Under the provisions of the Right to Information Act, 2005, I request the following 

information related to Budhi Ganga, a tributary of the Ganga River: 

1. Please provide detailed flood plain mapping reports, maps, and 

associated documents for Budhi Ganga in District Muzaffarnagar, 

Meerut and Hapur. 

2. Provide details of areas notified as “No Construction Zones” and 

“Construction Zones” along the Ganga and its tributaries, specifically 

for Budhi Ganga. 

3. Kindly include any guidelines, circulars, or notifications related to 

Budhi Ganga’s flood plains in District Muzaffarnagar, Meerut and 

Hapur.. 

4. Has the NMCG or any other agency conducted inspections or surveys 

for flood plain demarcation or encroachments along Budhi Ganga in 

District Muzaffarnagar, Meerut and Hapur. If yes, please provide details 

of these inspections, including dates, findings, and recommendations. 

5. Is there any specific plan or ongoing activity to identify and remove 

encroachments along Budhi Ganga’s flood plains in district 

Muzaffarnagar, Meerut and Hapur. 

6. Provide documents related to any notices, actions, or demolitions 

carried out against illegal constructions on Budhi Ganga’s flood plains. 

7. Kindly provide the guidelines and framework applicable for flood plain 

management, no construction zones, and conservation for tributaries 

of the Ganga, including Budhi Ganga. 

Kindly provide the requested information as per the RTI Act, 2005. If the 

information sought falls under the purview of another department or authority,  

Thank you for your time and consideration. 

Yours sincerely, 
 
Priyank Bharati 
148/4 Jagriti Vihar, Meerut-250004 
Mobile : 09411823194 
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To,

l- I l0 I I I 59 12024-FM-Mowr

Government of India / qT{d (rtl[T(
Ministry of Jal Shakti /qd erfr riTfd{

DoWR,RD&GR / qni rirflaq, i+ ft-fl-q \,"i riTr {rerur frrrm
(Flood Management Wing /.{fd 9q;efq ++tr)

8/th Floor8zri it-(, Block I l/ "Ei6,l I -st
CGO Complex/ fi.fi.fr " sffi4q,

Lodhi Road/ t'Ifr ti-c, New Delhii rt ffi
Dated/ ft{iq;: 17.t0.2024

Priyank Bharti
House No 148 Sector 4.
Jagriti Vihar, MEERUT, Pin: 250005
Uttar Pradesh.
M.No. -941 1823914
E mail ID: naturalsciencestrustmrt@gmail.com

Sub: RTI application Sh. Priyank Bharti from Meerut Uttar Pradesh under RTI Act,2005.

Sir,

In reference to your RTI application No. MOWRC/PJE/24100443 dared 27 .09.2024 received

through RTI Portal to this Wing, under RTI Act, 2005, it is stated that as far as this wing is concemed,

the requisite information may be treated as .NIL'.

2. In case, you are not satisfied with the information provided, you may also file an appeal to the

Appellate Authority indicated below within thirty days from the date ofreceipt of this lefter.

First Appellate Authority,
Address: Water Resources Department, RD & GR,
Room No. 820, 8th Floor, Block-l l,
C.G.O. Complex, Lodhi Road, New Delhi-l 10003
Phone Number: 0l l -24392095

(Anil Kumar)
CPIO & AE (FM)

Email :anilkumar.mowr6nic.in

Yours faithfull
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To, 
The First Appellate Authority 
NMCG 
Water Resources Department, RD & GR 
Room No. 820, 8th Floor, Block-11 
CGO Complex, Lodhi Road 
New Delhi - 110003 
Phone: 011-24392095 
 
Subject: Appeal (For MOWRC/R/E/24/00443) under RTI Act, 2005 – Request 

for Information on Budhi Ganga Flood Plain Demarcation and Management 

 
Dear Sir/Madam, 
I, Priyank Bharati, am writing to file an appeal regarding the response received from 
the Central Public Information Officer (CPIO) of the Ministry of Jal Shakti, which 
stated that the information requested in my RTI application dated 27.09.2024 was 
"NIL." 
Grounds for Appeal: 
 
The response received did not provide any specific information about Budhi Ganga's 
floodplain demarcation, conservation zones, or any related plans and actions as 
requested. Given the importance of this information for local planning, 
environmental protection, and compliance with floodplain management regulations, 
I believe relevant data should be available within your department or connected 
agencies. Specifically, I had sought details on floodplain mapping, construction 
zones, inspections, encroachment management, and any legal actions in the 
floodplain areas of Budhi Ganga in Districts Muzaffarnagar, Meerut, and Hapur. 
Request for Information: 
 
Please provide any available information related to: 

1. Floodplain Mapping and Zoning: Reports, maps, and documentation for 
Budhi Ganga in Muzaffarnagar, Meerut, and Hapur. 

2. Encroachment Management: Surveys, inspections, or actions related to 
illegal encroachments along Budhi Ganga. 

3. Regulatory Guidelines: Guidelines or frameworks applicable to Budhi 
Ganga’s floodplain conservation and construction regulations. 
 

I believe that this information is essential for transparency in public works and 
environmental management, particularly in flood-prone areas like Budhi Ganga. 
 
Relief Sought: 
 
Kindly provide the requested information or, if unavailable within your department, 
assist in directing this application to the relevant department where such records 

may be maintained. 
Thank you for your time and attention to this matter. 
 
Yours sincerely, 
 
Priyank Bharati 
148/4 Jagriti Vihar 
Meerut - 250004 
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Mobile: 09411823194 
Email: naturalsciencestrustmrt@gmail.com 
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To,           27.09.24 

The Central Public Information Officer (CPIO), 

National Mission for Clean Ganga (NMCG), 

1st Floor, Major Dhyan Chand National Stadium, 

India Gate, New Delhi - 110002. 

Subject: Provide information under Right to Information Act, 2005 

Respected Sir/Madam, 

Under the provisions of the Right to Information Act, 2005, I request the following 

information related to Budhi Ganga, a tributary of the Ganga River: 

1. Please provide detailed flood plain mapping reports, maps, and 

associated documents for Budhi Ganga in District Muzaffarnagar, 

Meerut and Hapur. 

2. Provide details of areas notified as “No Construction Zones” and 

“Construction Zones” along the Ganga and its tributaries, specifically 

for Budhi Ganga. 

3. Kindly include any guidelines, circulars, or notifications related to 

Budhi Ganga’s flood plains in District Muzaffarnagar, Meerut and 

Hapur.. 

4. Has the NMCG or any other agency conducted inspections or surveys 

for flood plain demarcation or encroachments along Budhi Ganga in 

District Muzaffarnagar, Meerut and Hapur. If yes, please provide details 

of these inspections, including dates, findings, and recommendations. 

5. Is there any specific plan or ongoing activity to identify and remove 

encroachments along Budhi Ganga’s flood plains in district 

Muzaffarnagar, Meerut and Hapur. 

6. Provide documents related to any notices, actions, or demolitions 

carried out against illegal constructions on Budhi Ganga’s flood plains. 

7. Kindly provide the guidelines and framework applicable for flood plain 

management, no construction zones, and conservation for tributaries 

of the Ganga, including Budhi Ganga. 

Kindly provide the requested information as per the RTI Act, 2005. If the 

information sought falls under the purview of another department or authority,  

Thank you for your time and consideration. 

Yours sincerely, 
 
Priyank Bharati 
148/4 Jagriti Vihar, Meerut-250004 
Mobile : 09411823194 
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F. No. SMD-14011/98/2024-KPMG-NMCG

भारत सरकार
जल शि� म�ंालय

जल संसाधन, नदी िवकास एवं गगंा संर�ण िवभाग
रा�� ीय  �व�छ गगंा िमशन

मेजर �यान चंद नेशनल �टे"डयम,
िनकट इ"ंडया गेट, नई िद&ी – 110001,

िदनांक : 24 अ�ूबर  2024
सेवा म*,

 
Shri Priyank Bharati,
House No 148 Sector 4,
Jagriti Vihar, Meerut,
Uttar Pradesh -250004,

 
िवषयः- सूचना का अ"धकार अ"धिनयम, 2005 के तहत मांगी गई सूचना के संबधं म*।
 
महोदय,
 
    Please refer to your RTI Application dated 27/9/2024 (received through RTI
Portal vide Registration No. MOWRC/R/E/24/00443/1 dated 27.09.2024
from Ministry of Jal Shakti, Department of Water Resources, River Development &
Ganga Rejuvenation), seeking information under the RTI Act, 2005.

 

2.   Insofar as Office of National Mission for Clean Ganga (NMCG) is concerned,
the information sought is given in Annexure (attached).   
 
3 .   यिद आप ऊपर दी गई जानकारी से संतु� नह3 ह4 तो आप अपनी अपील इस प� के जारी होने क5
तारीख से तीस िदन7 के अदंर 8ी िबनोद कुमार, 9थम अपील 9ा"धकारी, रा�� ीय �व�छ गगंा िमशन
(एनएमसीजी), 9थम तल, मेजर �यान चंद नेशनल �टे"डयम, इ"ंडया गेट, नई िद&ी- 110001 के सम�
9�तुत कर सकते ह4।
 

भवदीय
संल;क: उपरोकतानुसार।

 
(कु=दन  लाल)

अवर स"चव एवं सीपीआईओ (एनएमसीजी)
 
 
 
 
 
 
 
 

SMD-14011/98/2024-KPMG-NATIONAL MISSION FOR CLEAN GANGA I/103044/2024
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Annexure

 
 
RTI Application Registration No. MOWRC/R/E/24/00443/1 dated 27.09.2024 of
Shri Priyank Bharati, House No 148 Sector 4, Jagriti Vihar, Meerut, Uttar
Pradesh- 250004.
 
 

जानकार
 इस �कार है :-
 
 
Insofar as Office of National Mission for Clean Ganga(NMCG) is concerned,
the information, as received from concerned Unit in NMCG, is as under:
 
S.No Information sought Reply

1. Please provide detailed flood plain
mapping reports, maps, and
associated documents for Budhi
Ganga in District Muzaffarnagar,
Meerut and Hapur.

No such specific information is available.

2. Provide details of areas notified as
“No Construction Zones” and
“Construction Zones” along the
Ganga and its tributaries,
specifically for Budhi Ganga.

No such specific information is available.

3. Kindly include any guidelines,
circulars, or notifications related to
Budhi Ganga’s flood plains in
District Muzaffarnagar, Meerut and
Hapur.

Ganga Notification is Available at
https://nmcg.nic.in/gazette_notification.aspx.

4. Has the NMCG or any other
agency conducted inspections or
surveys for flood plain demarcation
or encroachments along Budhi
Ganga in District Muzaffarnagar,
Meerut and Hapur. If yes, please
provide details of these
inspections, including dates,
findings, and recommendations.
 

So far as NMCG is concerned, no inspection
or survey has been conducted by it.  

5. Is there any specific plan or
ongoing activity to identify and
remove encroachments along
Budhi Ganga’s flood plains in
district Muzaffarnagar, Meerut and
Hapur.

No such specific Information is available

SMD-14011/98/2024-KPMG-NATIONAL MISSION FOR CLEAN GANGA I/103044/2024
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6. Provide documents related to any

notices, actions, or demolitions
carried out against illegal
constructions on Budhi Ganga’s
flood plains.

No such specific information is available

7. Kindly provide the guidelines and
framework applicable for flood
plain management, no construction
zones, and conservation for
tributaries of the Ganga, including
Budhi Ganga.
 

1.  Model bill for flood plain zoning of CWC is
available at
https://www.ielrc.org/content/e7503.pdf.bilfor
flood plain zoning of CWC is available at:
https://www.ielrc.org/content/e7503.pdf.

2. The applicant may go through the Hon’ble
National Green Tribunal (NGT) (Principal
Bench)’s Judgement dated 13th July, 2017 in
Original Application No. 200 of 2014  (C.
WRIT PETITION No.3727/1985) (M.A.
No.594/2017 & 598/2017) from the website
of NGT.
3727/1985) (M.A. No. 594/2017 &
598/2017)).

 *****
 

SMD-14011/98/2024-KPMG-NATIONAL MISSION FOR CLEAN GANGA I/103044/2024
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To,   
The First Appellate Authority,   

National Mission for Clean Ganga (NMCG),   
New Delhi   

 
Subject :First Appeal under the RTI Act for Information on Budhi Ganga, a 
Tributary of River Ganga   

 
Respected Sir/Madam, 
 

I am filing this appeal under Section 19(1) of the Right to Information (RTI) 
Act, 2005, in regard to the unsatisfactory response and lack of relevant 

information provided by the Central Public Information Officer (CPIO) 
concerning my request for information about Budhi Ganga, a tributary of the 
River Ganga, located in the districts of Muzaffarnagar, Meerut, and Hapur. 

 
Details of RTI Application:  

1. RTI Application Reference Number: MOWRC/R/E/24/00443/1   
2. Date of Filing RTI Application: 27.09.2024   
3. Subject of Information Requested:Information regarding floodplain 

mapping, demarcation, conservation measures, and guidelines for Budhi 
Ganga. 
 

Grounds for Appeal:  
 

The primary mission of the National Mission for Clean Ganga (NMCG) is the 
rejuvenation of the Ganga and its tributaries. Budhi Ganga, being a crucial 
tributary, plays a significant role in the ecological and cultural fabric of the 

region. The response from the CPIO, however, does not provide any specific 
information about Budhi Ganga, thus contradicting the stated objective of the 
NMCG. The inadequate information provided has raised concerns regarding 

the NMCG's involvement in the active management and rejuvenation of 
tributaries, including Budhi Ganga. 

 
The specific responses received in relation to the information sought were as 
follows: 

 
1. Floodplain Mapping Reports: The CPIO stated that "no such specific 

information is available" for Budhi Ganga. 
2. No-Construction and Construction Zones :No specific information is 

available. 

3. Guidelines, Circulars, or Notifications: Only the general Ganga 
Notification was cited. 

4. Inspections or Surveys for Floodplain Demarcation and 

Encroachment: No inspections or surveys have been conducted by the 
NMCG for Budhi Ganga. 

5. Encroachment Identification and Removal Plans: No specific plan or 
activity is available. 

21509



6.   Actions Against Illegal Constructions :No relevant information 
provided. 

7. Guidelines and Framework for Floodplain Management of Ganga 
Tributaries:The CPIO referenced a model bill on floodplain zoning and 

a National Green Tribunal (NGT) judgment. 
 
These responses indicate a lack of specific initiatives by the NMCG to 

protect and rejuvenate Budhi Ganga, despite it being an essential part 
of the Ganga river basin. 
 

Request for Redressal: 
 

Through this appeal, I respectfully request the following actions:   
 

1. Provision of Complete Information: Kindly provide all relevant 

information on floodplain mapping, demarcation, conservation 
initiatives, and inspections conducted for Budhi Ganga in 

Muzaffarnagar, Meerut, and Hapur. 
2. Clarification on NMCG’s Role in Tributary Management: A clear 

statement on the NMCG’s responsibilities toward the tributaries of 

Ganga, including Budhi Ganga, in alignment with its objective to 
manage and rejuvenate the river basin. 

3. Transparency in Action Plans for Tributaries: Details of any current 

or future plans for the conservation and sustainable management of 
Budhi Ganga to uphold the objectives of the NMCG. 

 
 
Thank you for your attention to this matter. I look forward to a timely and 

thorough response. 
 
Yours sincerely,  

 
Priyank Bharati   

House No. 148, Sector 4, Jagriti Vihar,   
Meerut, Uttar Pradesh - 250004   
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